The officials concerned who have been charge-sheeted are ag folows:

(i Shri Sakti Kali Basu, former Director

(iy  Smt. Jaya Bhattacharya, farmer Dy. Director

(i) Smt. Shila Kundu Poddar, former Keeper (Anthropalagy)

(iv)  Shri Chand Ghosh, former Administrative Officer

(v)  ShriK.C. Kundu, the then Accounts Officer

(vi)  Shri R.K. Mukhopadhyay, former Sr. Conservation Officer

(vit)  Shri Saikat Bandyopadhayay, former Education Officer and

(vii) Shri Provash Ch. Sardar, Display and Design Officer now under suspension

Irregularities in Lalit Kala Academy

12245, SHRI SHREEGOPAL WYAS t Will the PRIME MINISTER be pleased to state:
(a) whether alarge number of irregularities have been found in Lalit Kala Academy;
{b) whether the matter has reached up to the Prime Minister's Office and court; and
(c)  details of present status and the steps being taken?

THE MINISTER CF STATE IN THE MINISTRY OF PARLIAMENTARY AFFAIRS (SHRI V.
NARAYANASAMY): (a) to () Some members of the General Council of Lalit Kala Akademi have
filed a writ petiton (MNa. 11341/2009) in the High Court of Delhi alleging various procedural
irregularities in the functioning of the Akademi. In pursuance of the directions of the said High Gaourt,
the Government has constituted a committee of persons of eminence and experience to look into the

petitioners’ grisvances and submit & report in the matter. The committee has begun its work.
Irregularities in Lalit Kala Academy
2946, MS. SUSHILA TIRIYA: Wil the PRIME MINISTER be pleased to state:

(a) whether it is a fact that & number of irregularities have been found in the prestigious Lalit

Kala Academy;

(b) ifso, the detalls therecf;

TOriginal notice of the guestion was received in Hind.
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(c) whether Gavernment has congtituted & Committee in this regard; and
(d) ifso, the details thereof ?

THE MINISTER CF STATE IN THE MINISTRY OF PARLIAMENTARY AFFAIRS (SHRI V.
NARAYANASAMY) ¢ (&) to (d) Some members of the General Council of Lalit Kala Akademi have
filed a writ petition (No. 11341/2009) in the High Court of Delhi alleging various procedural
irregularities in the functioning of the Akademi. In pursuance of the directions of the said High Court,
the Government has constituted a& committee of persong of eminence and experience to look into the

petitioners' grievances and submit & report in the matter. The committee has begun its work.
150 Years of Gurudev
2947 . SHRI MOINUL HASSAN: Wil the PRIME MINISTER be pleased to state:

(&) whether it is a fact that Government is planning to observe 180 years of Gurudey
Rabindranath Thakur;and

(b) ifso, the details thereof ?

THE MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY AFFAIRS (SHRI V.
NARAYANASAMY): (&) and () The matter is under cansideration.

Research Base Himadri
2248, SHRI NAND KUMAR SAl: Wil the Minister of EARTH SCIENCES be pleaszed to state:
(a) whether a research base Himadr has started its operation;
(b) ifso, the details thereof along with the research so far made by the said base;
(2} the details of the expenditure incurred in setting up of said base; and
{d) the extent to which it has go far abtain its objectives ?

THE MINISTER OF STATE OF THE MINISTRY CF EARTH SCIENCES (SHRI PRITHVIRAJ
CHAVANY: (&) and (b) Yes Sir. India established a research station at Arctic named "Himadri' at
Ny-Alesund in Svalbard region of Norway during the second Indian Arctic expedition which was
inaugurated by the then Hon'ole Minister of Earth Sclences on st July, 2008 and since is in

operation.
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